
ACT No. XVlI OF 1934. - 

, 
Act fwhq to amend the Negotiable Ls,mments ~ ~ t ,  

1881, for a certain purpose. 

HeRBAs it ia expedient furthen to amend bbe Negotiable 
W1nstrument5 8.1 1881 for the purpose hereinafter appear- 
ing; It is hereby enacted as follows :- 

'a TLs Act lnaY be called the Negotiable hstrumentr ~ ~ o ~ l l i i e ,  
(Amendment) Act, 1 1 4 .  

Of 2. section 85 of the Negotiable Instruments A C ~ ,  1851, shall 
be nnumbered a. sub-section (1) of section 85, znd to the 

80 renumbered the folbwing B U ~ - B B ~ ~ ~ ~ ~  shall be 
namely : - 

I' 

Where a cheque 0rig.hdly expressed to be payable 
to bearer. the drawee is disqharged by pnymsut 
due course b the bearer thereof, notwithstanding 
any endorsement whether in full or in blank appear. 
inif2 thereon. and notwithstmding that any such 
endorsement pul'porhs 60 restrjct or erc]u-Je further 
negotiation, " 


